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Government of India /]“
Ministry of Social Justice and Empowerment
(Department of Social Justice and Empowerment) '

)
fotl

Shastri Bhawan, New Delhi —110001
Dated: ).7November, 2018

To,
Accoudts Eatabs NNt Becy,

The Secretary, v vl /32 s lies
National Commission for Scheduled Castes, mERE D_S/O/)/Z() /9
5" Floor, Lok Nayak Bhawan, .
IKhan Market, New Delhi. R s ey g

Sub:  Release of an advertisment for the post of Assistant Director (Programming), Law
Officer and Assistant Library and Information Officer in National Commision for
Scheduled Castes (NCSC) official website.

Sir

’

| am directred to say that this Ministry is proposing to fill up the vacant post of
Assistant Director (Programming), Law Officer and Assistant Library and Information Officer in
National Commission for Scheduled Castes (NCSC) by deputation. The vacancy circulars have

been issued on 26.11.2018 (copy enclosed). It is requested that the circulars may please be
uploaded in the official website of NCSC for wider publicity.

Yours faithfully,

f’\J{, S- -\,k \Qti:& NQ‘NM;!}T
T \[’ et [
(N.S. Venkateshwaran)

Under Secretary to the Government of India
Encl. as above.

Copy to:

i Under Secretary, CS-1, DoPT, Lok Nayak Bhawan, Khan Market, New Delhi with the request to upload
the matter on the webiste of DoPT.

2

The Secretaries to the Govt. Of India of all Ministries/Departiments with tl

e fequest to circulate the
- vacancies in the all Departments of the Ministry for wide publicity.

! |
NG e ladoonna
73|nlag
(N.S. Venkateshwaran)
Under Secretary to the Government of India






The Ministry of Social Ju
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Post
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(Programming)
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1

ational Commission for Scheduled Caste
ahs_orp[ic:n/re—emp!oyment of ex-Servicemen).

F.No. 1?()16/2_8/201?/SCD—VI
Government of India
Ministry of Social Justice and Empowerment

Department of Social Justice and Empowerment

Shastri Bhawan,
New Delhi-llOOOl,
Dated: 24 November, 2018,

VACANCY CIRCULAR
—=ANLY CIRCULAR

slice and Empowerment intends to fill the Post of Assistant Director

s by deputation (including short.-

| Eligibinity ™ T

| PayBand's ) ""_T:Eé'“EéTi'iFEii'/s't}de
Rs. 15600-39100 Government/Union
(Grade Pay of Rs Territories/Universities/recognized
5400)-pre revise research institutions/Public Sector
[Level-10 of Pay Undertakings/Semi—Government
Mal:rix-Revised) Organizations/statutory or
' aulonomous bodijes:- '

(A} (i) Holding analogous post on
regular  basis in the parent
cadre/Department; or
(ii) With two years’ service in the
grade rendered after
appointment * theretp . on a
regular basis in Pay Band-2 in
the Pay Scale of Rs. 9300-34800
with Grade Pay of Rs. 4800-Pre
revised (Level-8 of Pay matrix-
Revised or equivalent in the
Rarent cadre or Department; or
(iii) With three years’ service in
the  prade - rendered  after
appointment thereto on  a
regular basis in Pay Band-2 in
the Pay Scale of Rs. 9300-34800
with Grade Pay of Rs. 4600-Pre
revised (Level-7 of Pay Matrix-
Rovised qr equivalent in the

barent cadre o Department:
and

L () Possessing the following

_—



(ii)

< )

qualifications:

i

R

Master's - degree
Computer -
Applita_tions/Computer‘
Science ar "_M.Tech_ (with
specialization. in Computer

in

Applications) or B.E./B.Tech |

in Computer
Engineering/Comiputer
Science/Computer
Technology of a .recognized
University or equivalent: and
Two  years’ .experience of

~electronic  Data pracessing
work including experience of

actual programming;

* O, _
Degree in - Computer
Applic‘ati‘ons/Cbﬁiputer
Science or  Degree in
Electronics/Electronics  and
Communication ‘Engineering
from a recognized: University
or equivalent; and -
Three years! experience in
Electronics Data processing

worle out of which at least™

one year experience should
be inactual programming.
1 g
Master's - Degree ' of a
recognized - University or
equivalent  or Degreé in
Engineering - of . recognized
University or equivalent; and
Four -years’ experience of
electronics data pifocessing
work out of ‘which at”least
two years’ experience should
be in actual programming;
: - OR

‘A" level Diploma under
DOEACC Programme or Post
Graduate Diploma in
Computer - - Applications
offered” under University
Programme/Post Polytechnic

Diploma in Computer

__Applications _awarded by



-

State Councii of Technical
Cducations or equivalent;
and ;

(i) Four vyears’ experience of
electronics’ data brocessing
work out of which at least
two years experience should
bein actual Programming,

Note 1: Perigg of deputation -(inclucling short—term contract)
{inc[uding sshort-term contract) in another ex-cadre post
lappointment in the same of some other organization/dep
ordinarily not exceed three years, '

Note 2: The maximum ape limit for dppointment by deputation (includin
., benot exceeding 56 years as on the closing date of
Note 3: For the purposes of appointment gn deputation basis, the service rendered on a regular
basis by an officer prior 1o 1.1.2006/the date from which the revised pay structure based on the "
cpC recommendations has heen extended, shall pe deemed to pe service rendered jn the

corresponding gracle pay/pay scale extended based on the recommendations of the Pay Commission
except where thera has been merger.of more than One pre-revised scale of Pay into one grade with a

common grade.pav/pny scale, and where this benefit wil extend only for the Posts for which that
grade Pay/pay scale i the normg| replacement grade withoyt ANy upgradation.

including period of deputation
held ilnlnediatelly Preceding  this
artment of the Central Government shall

g short-term contract) shall

2. The selected officers will he an déput

ation for a periog of three years initially which can be
Curtailed or extended further, clepending upol

1 the requirement, and with the consent of the officer
an approval ofthe'lending t'|t:);,)c1l‘t|1jE2111f. The usual deputation term

will be posteaq with the'Natignal Commission for Scheduled Castes,
& All Mfnisl;riu:,/Dep;u'tment:; of  Government of

Governments, All Unive sities, Al Recognizeq Research In
All Somi-Gov.ornment Ol';;t1;1izrli:i0i1:s, All

the aboye POSts among (e office
pro forma-Annexure A) of eligible

India, Al State/Unian Territories
stitutions, Al Public Sector Un
SI:atutory or Autonomoys bodies

s, working with them and forward the application (in prescribegd

: and interest e officers, along with a Certificate to the effect thal

they are clear ﬁ:om vigilance angle, their integrity Certificate, details of Major/minor Penalty imposed

s on them during the last 10 Years and attested photocopies of thejr ACRs/APARSs for the last 5 years to
the Undersigned at tho fol!owing address within 60 days of its Publication in the Employment News:

dertakings,
are requesled to circuiatoe

Shrins, Venkateshwaran,
Under Secretary, D/a SI&E,
Shastri Bhawan, New Delhi-110001.

i oad P
Nl
J )--]1/“ ! !

(N.5. Vemkaleshwarnn)

Under Secretary to the Government of Inclia

swill apply. The selected officer -




N
curtailed or extended further, de
. andapproval of the lending department. Th

. on'them during the last 10 years and
. -theundersigned at the following

*' 25, KG marg, New Delhi-110001.

ta

benefit will extend only for the posts for which tha

t Grade Pay or p
replacement grade without:any upgradation. .
. ; { l

ay Scale is the normal *
The selected officers will be on cleputati!on for a period of three years initially which can he
. | . s . i 5 by

pending upon the requirement, and with the consent of the officer

al deputation-terms will apply. The selected officer
will be posted with the National Commission for Scheduled Castes.

e usy

3.0 Al Ministries/Departments of Government . of India, All State/Union Territories
- Governments, All Universities, All Recopnized Research'Institutions, All Public Sector Undertakings,
All Semi-Governinent Orpanizations, All Stat

utory or Autonomous bodies
the above posts among the officers, working with them and forward the
pro forma Annexure A) ot eligible

and interested officers, along with
they are clear from vigilance angle, their integrity certific

are requested to circulate
application (in prescribed
a certificate to the effect that
ate, details of major/mirior penalty imposed
attested photocopies of their ACRs/APARS for the last 5 yeats to
address within 60 days of its publication inthe Emp\oyment'Ne\n;s:
Shﬁ NS, Venkafeshw'arm, ‘
Under Secretary, D/o SJ&E,
gth floor, leevan Prakash Building,

NG e el i
: Ll ren

_ _ VERES; Venkateshwaran)

. . Under Secretary to the Government of India

To - - A2k : ' ;

-

1. The D.irector [CS), Departiment of Personnel. and Training, North Block

» New Delhi-110001 _
with the request ta get this O.M., placed an the DOPT website. ‘

-

(i) All Central Gc)verhment Ministries & Departments with request to circulate the vacancy
circular amonpst all employees of your Ministry/Department and also to forward a copy of
this advertisement to all Universities/recognized research institu’{ions/P"ub'lic Sector

Undertaking/Semi-Government Organizations/Statutory or antononmus-'bodie? under your

Ministry/Department.

H ' 4 ) : | g
(ii) All State/Union Territories vaernmEﬂtS with request to circulate the vacancy circular
amongst all employees of your State/UT Government and also to forward:al copy of this
advertisement  to  all Univérsities/recognized research  institutions/Public  Sdéctor

Undertaking/Semi-Government Organizations/Statutory or autonomotis bodies under your
-State/Union Territory Government, ) :

(i) All Universities.
(iv) All Recognized Research Institutions.
(v) All Public Sector Undertakings.
(vi) All Semi-Government Organizations.
(vii)All Statutory or Autonomous hodies.
3. Ministry’s website,
4. E-office notice hoard.



[N, 1700 G/29/200 7 /4500, VI
Governmont of i
Ministry of Social Justice Lmpoweriment

Departinent of Social Justice and Cimpowermen

Shastri Uh.'uw.'m,
New Delhi-11000) ,
Dated: .« November, 2019,

The Ministry ol Social Juntico
National Commission o
contract/absorplion/re-.

and Empowermont intends to il (he Post of |,
Scheduled  Caspes, by deputation
mployment of s)x-.‘iervicenu:n).

aw Olficer in the
(including short-tom,

|

Post Numboer ol | Pay .‘_SC‘;)|(_‘- igribility

| o Pasts . _ ;

Law Officer [ I'ay-Hant’I-B | Officers under the Central or Stae
s 15600-397100 Governments or Union Territoriey o
(Grade Pay Ry Universitie:, or recopnized Resenrel
6GOO)-Pre revised | Institutions, 81 Public  Socror
[Level-17, of [ay l}nfiurtnl<in”:, or-Semi-Government
Mill.l‘i)(*“t’f\li,‘;(_‘(” Q1 Slatitory  of Autonomous
Orpanizations:-
|

(A) (i) Haolding malogous past on
repular hasis in e parent cadre
arepartment; Oy
(i) With five Years" service in e
firadle renderog alter
appointment  thereto oneoog
repular hasis in Pay Band-3 in
the Scale of Pay of Rs. 15600.
39100 witl Grade Pay of Rs
2400-pre revised (Level-10 of
May Mat‘rix'-R(fvi:,(:(IJ or

¥ cquivalent in the narent cadre
or Department: O

(i) With ix years' service in {he

prade rendered afto

) dppointmoen thereto on

regular hasis in Pay Band-2 iy

the Seale ol fray ol 1y 9300.

5 800 witlh Grad,s Pay of R

ABO0- D1 revigo (Level-8 of Pay

le|li)("“l"\fi“.!?l|) O vguivalent iy

the parent cadpe o Department: {




and

(3) Possessing the following
qualilication;

(i) Master's degree in law of a

Note

recopnized  University or
Institute and possessing five
OATES teaching and/or
rescarch experience in law:
Or

Bachelor’s degree in law of a
recopnized  University  or
hstitute and  possessing
seven years' teaching and/or
research experience in law;
Or

Should have heen a member
of State Judicial Service for
seven years; Or

Should he a qualiﬁecl‘ logal
practitioner  ie.  Addocate
(within - the meaning of
Advocates Act, 1961); who
has practiced as such tor
LOVEN YElrs,

Lo Incomputing the period
during which a person has
held an oftice in the State

Judicial Service, there shall he

included any period  during
which he has held any. other
lepal posts or any  period
during which he has been a
lepal practitioner,

|
Note 2 : In computing the period

during which o persan has
hoeen qualified — lepal
pracutioner there shall he
included any period during
which he has held any office
in the State Judicial Service
or has held a fepal post in
the department of the State
or  Central  Government,
[Inion Territory,
Government Research
Institute or other research




’

mstitete ol recopnized
Universilios,,

Absorplion :

Only officers of the Central
Governmen| or State
Governments  and  Union
Feritories shall he eligible
lor cansideration for
appointment on absorption
asis,

Re-employment for Armed Forces |'
Personnel :

Fhe Armed Torces Personnel of the
rank of Captain or equivalent due 1o
retives or who are to ho transferred
to reserve within o period ol one

yoar anid having reguisite
qualifications apl experience shall
also be considere while selecting
persans for appaintmaoent on
deputation (including  short-term
Lontract). Such persons shall be
gven deputation terms up Lo the
date in whicl they are due (o

release from the Armod Forces and
thereatter, they may be continued
on re-employiment (Re-employment
up to the ape of superannuation
with reference 1o civil post).

Note 1: Period of deputation (including short-term contract)

(indu(lmg short-term contract) in another
] . .

appomtment in the same or «

mcluding period  of deputation
ex-cadre post held immediately preceding  this
Ome other arpanization or department of the Contral Government shall

ordinarily not excee four years,

Note 2: The maximum g it for appointment by deputation (incl

tuding short-term contract) shall
not be exceeding 56 yivars as on the closing date

ol receipt of applications,

Note 3: For the purpotes af appointment on deputation o absorption sy, 1l

a regular basis by an offi ¢ Priorto 1.1.2006, the date from which the reviged nay structure hayod
on the Sixth Central Pay Comming

Sion recommeoendations has heon exlended,
service rendered

e service rendered o

shall be deemed to be

the carresponding pracde Py ar pay scale extended  bhased on the

recommendations of 1he Pay Commission, except where there has hoe merper of more than one

Mre-revised scale of Pay into one prade with common Grade Pay o

ay Scale, and whore thi,



T o forma Annexure A) o clipible and intere:

henefit will exterd only for the posts for which that Grinjoe May or Pay Scale is the normal
replacement prade willion any uppeacdation, '
s The selected officers will he on deputation for a period ol three years initially which can he
curtailed or extendod Turther, depending npon the requirement, and with the consent of the officor

and-approval of the lending, department. The usual deputation terme, will apply. The selected officer
will be posted wilh the National Comminsion for Scheduled Castis,

& Al Ministrics/Departments  of Government ol India,  All - State/Union Territorie:,
Governments, All Universition, All Recopnized Research institutions, All Public Sector Undertakings,

Statutory or Autonomous hadios are reciuested to circulate
tlu; above posts among the allicors, working with 1hem and forware

Al Semi-Government Orpanizations, All

Fthe application (in prescribec
dedbollicers, along wilh o certilicate to the effect that
they are clear fromovigilanee anple, their mteprity certificate, details of major/minor penalty imposed
on them during thoe 1aa 10 years and altested photocopies of their ACRS/APARS Tar tho last & vmrr‘kllo
the undersipned at the followings adelrons within 60 days alits publication in the Employment Nows,:
Shri NS, Venkateshwanan,

Under Secretary, D/o ST,

ik floor, leevin Prakash Pailding,

25, KG marg, New Delli- 110001, AR PN TP P

(N.S. Venkateshwaran)
Under Secretary 1o the Government of India
Y

To
Lo The Director (05), Department ol Peronnel and raining, North Block, New Delhi-110001
with the request to el thin O M. placed on the DOPT wehsite,
2o (i) AL Conteal Govermment Minist e, & Liepartments with request 1o circulate the vacaney
circulor amaonest all ecmployees ol your Ministey/Department andd also 1o forward a copy ol
| this  adverticoment 1o all Universities/recopnized  research  institutions/Public Sector
' Undertakimg/Semi-Gavernment Orpanizations/Statutory or antonomous bodies under your
Ministry/Depantiment.
(i1) AILState/tUnion Territorios Governments with requaest Lo circulate the vacancy circular
amongst all employeces of your State/UT Government and also 1o forward a copy of this
advertisoment 1o all Universities/recognized  rosearch institutions/Public  Sector
Undertaking/Somi-Government Organizations/Statutory or aulonomous bodies under your
State/Union Territary Government.
(i) All Universitics,
(iv) All Recopnized Rosearch Institutions.
(v) All Public Sector Undertakings.
(vi) All Semi-Government Orpanizations.
(Vi) AN SLatutary or Autonomons hodios.
3. Ministry’s welvile. o

4. E-ollice nolice hoanl,

T P



13

The Ministry of Social Jurs

Information Officor inthe N

term c0|'1tract/ale.orpIinn/r(-

v

" Post

Assistant Library
and - Information
Offlicer

Nunmiber
Posts

L

Ministry of Soci

ol

F.No. 17016/30/201 //5Ch-v)
Government of India

al Justice and Cmpowerment
Departinent of Social Justice

and Lmpowernent

Shastri Bhawan,
New Delhi-1 10001,
Dated: te November, 2074

VACANCY CIRCULAR

tice and Empowerment ntends to il the p

Pay Scale

!"nV[i.)hd-S

Rs 15600-39100
(Grade Pay Rs
5400)-Pre reviye|
[Level-10 of Pay
Matrix-Revised |

Eipibility

Oﬂi(:érs under the ('.(;*l‘uralmor State
Government,  or Union Territory
Administration  or Universities or
Recognized Research Institutions or
Public  Sector Undertakings or
Statutory or
Orpanizations -

Autonomouy

(A) (i) Holding  analopous post on
repudar hasis in the parent cadre
or bepartment; Or
(i) With two years’ service in the
pride rendered after
appaintment  thereto  on
repular hasis i pPosts in Pay
Band-2 in the May Scale of R,
9300-34800 with Grade Pay of
Rs. 4800-Pre revised (Level-8 of
Pay Matrix-Revised) or
equivalent in the parent cadre
or Department: Or
(1)) With three years” service in
the  prade rendered  aftor
appointment  (heroto on - a
repular hasis, in posts in Pay
Band-2 in the Pay Scale of |,
HA00-34800 wilh Grade Pay ol
Ra 600 Pro rovineg (Level-7 al
Pay M;]!f’ix—l{«'vir‘.ud) o
cquivalent in the parent cadre

ar D(.\pm'llnmt; an

ust ol Assistant Library and
ational Commission for Scheduled Castes, by deputation

(including: show -
|
employmoent of r_ex—Servi[tunu‘en}.




SRS

A

Note 1: PPeriad ol depiitation (inclading
short-term cantract) in anotlior oxe

years,

Note 2: The maxinwun ape liil for appointment by deputa
he exceeding 56 years s on e losings date of receipt of a)
Note 3: For the purposes af appointment en de
I'(}]{‘l”dl' basis by an olfice Prior to
Sixth Central Pay Conmission 1ecomment
rendered in the corresponding prade Pay or pay scale exte
Pay Commission, except where there has heen merper of

one grade with o commuon Grade Pav o 1 Seale, and whe
o] 1]

for which that Grade Iay or 'ay Scale is the normal replace

& The selectod officers will be an depatation lor a

curtailed or extenderd
approval of the lendmgy departmoent. The toal tleputation
posted with the National Commission for Schedaled Castes.

3 All Ministries/Departments of Gavernment ol Indi

(B) Possessing the lollowing

(ualifications:

(i} Master’s depree in Library |
Science  or  Infarmation
Science  or Documentation
Science from a recognized
University or Institute; and

(ii) Three  years  professional
experience inoa Public or
Institutional Library.

vshort-term contract) including period of deputation (including

ache pont held immediately preceding this appointment in the same

or some other orpanization or departimoent of the Contral Govoernment shall ordinarily not exceed three

tion (including short-term contract) shall not
plications.

putation or absorption basis, the service rendered on a
L2000, the date from which the revised pay structure based on tho
alions has been extended, shall be deemed to be service

nded based on the recommendations of the
more than one pre-revised scale of pay into
e this henefit will extend only for the posts
vent prade without any upgradation.

penod of three years inilially which can he

fither, depending upon the requirement, and with the consent of the officer and

terms will apply. The selected officer will he

a, All State/Union Territories Governments,

Al Universities, Al Recopnized  Research nstitutions, Al Public Sector Undertakings, All, Semi-

Government Orpanizations, All Statutory or Autonomous |
posts among the ollicer, working with them and Torwa
Annexure A) of elipible and interosted ollicors, along with
from vigilnce angtle, their inteprity contilicate, details of m
the last 10 years and attestod photo opics al their ACRs/A
at the following address within GO days of ity publication in

ShriNS. Venlaat oo an,

Undor Secretary, D/o 81,

i floor, Jeevan Prakash Building,
25, KGmarg, New Dellin 110007

oulies are requested to circulate the above
o the application (in prescribed pro forma
a certificate to the effect that they are clear
ajor/minor penalty imposed on them during
PARS for the last 5 years to the undersignod
the Employment News:

- 1] L.‘ i et
Sk o » \OH-L"""‘ i
{ k «,:.\/[‘? t"-;ﬂ‘/’}/l
(N.S. Venkateshwaran)
Under Secretary to the Government ol India



Ta

i

L=

The Dirvctor (CS), Depurtment of Personnel o Training, Norl Block, New [)(.III]i—l]Ul.'JUIj wilh
the requent 1o et this O.M. placed on the DOIT website.

(i) All Contral Governmen Ministrics & Departments with request Lo circulate the v ;‘;m.y
cireular amongst ol cinployces of your Ministry/Departime

nland also to forward 4 copy of thiy,
advertisciment all

IJnivnl'sHiu.--,/l'u-.\a:(n,u,ni'/_(-uI ressearch institutions/Pullic

Seelor
Undurt;.»kiru;/‘u.'|ni—t.uvwnmunl (','Ju-;nniznliunf,/‘_il.'nlnlnry OF dutonomous, haodies under yom
Ministry/Department.

(it) All State/Union Lervitories, Governments willy request 1o crculate (he vacancy circula
amongit all cinplayees, of your State/UrT Lovernment and alho 1o forward o copy ol 1hi,

advertisemen ta all lJxnivurs.iLim/l'(u.uunr';fucl rescarch mstitutions/Public

LHocto
Undertaki W/ hemi-Gove

rniment Ul']{illHZEH.iUII.‘:/“)llHlf[‘('.)l'y‘ ar-awtonomous bodies under

yotun
State/Union erritory Gaovernngont. \
(iii) Al Universitips,,

(iv) All Recopnizod Riwearel Institutions.

(v) All Public socior Undertakings, '

(vi} All Semi-Govery e Orpanizations,

(vii)All Statutory o Atlonomaens hodies,

Ministry’s wolyig
E-officer notice oy,
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